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CASE NO. :
Transfer Petition (civil) 775 of 2007

PETI TI ONER:
V. N. REVATHI

RESPONDENT:
V. N. MJRLI DHARAN

DATE OF JUDGVENT: 21/01/2008

BENCH:
S.B. SINHA & V. S. SI RPURKAR

JUDGVENT:

JUDGVENT

ORDER

TRANSFER PETITION (CIVIL) NO. 775 OF 2007

Learned counsel for the petitioner seeks pernmission to withdraw this petition statin

g
that the parties have settled their dispute. The petitioner is permtted to do so. The
transfer petition i's di'sm ssed as wi t hdrawn.




